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Ld. Counsel for the Respondents submitted
that he has filed an additional show cause
reply on 29.08.2018 stating that the
order has been fully complied with vide order
dated 31.07.2018 and the applicant has been
granted 3rd MACP and revised PPO as
enclosed with the copy of the reply. Since
the copy is not available, Respondents may
submit a copy.

In view of the matter, we are of the
view that the order has been
complied with and no C.P. is made out. The
C.P. is dropped. Notices discharged.

However, Petitioner will have liberty to
move for recall of this order in case he has
still any grievance exists as this order has
been passed in his absence.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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